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Committee. The Government's de-
CISIons on the Committee's recom-
mendations are being taken. 
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Sta,e Trading Corporation 
·782. Shri Vidya Charan Shukla: Will 

the Minister of Commerce and indus-
try be pleased to state: 

(a) what is the basis on which finns 
are selected as business associates of 
the State Trading Corporation out of 
those trading in a particular com-
modity; and 

(b) whether the concerned trade 
associations are consulted while mak-
ing such selections? 

The Minister of Commerce (Sbrl 
Kanungo): (a) Applications are re-
ceived from various finns. After be-
ing satisfied about their financial 
standing and business integrity the 
firms are registered for the particular 
commodity they deal In. 

(b) No, Sir. 

Accident in Baohara Colliery 
r Shri Raghunath Singh: 

.783 j Shr! D. C. Sharma: . l Shrimati Maflda Ahmed: 
L Shr! T. B. V!ttal Rao: 

Will the Minister of Labour and 
Employment be pleased to state: 

(a) whether it is a fact that on the 
29th May, 1960 five miners were 
killed and one was injured when a 
roof collapsed in development section 
gallery of Bachara Colliery of the 
National Coal Development Cor-
poration in the Hazaribagh District; 
and 

(b) if so, the details thereof? 

The Deputy Minister of 
(Shri Abid Ali): (a) Yes. 

Labour· 

(b) A mass of roof stone fell from· 
a height of 2'25 metres and struck 
a gang of workers employed in a 
four-way junction, as a result of-
which five persons were killed and one-
escaped with serious bodily injuries. 

Manufacture of Fertllisers 

r Shri D. C. Sharma: I Shri Ram. Krishan Gupta: 
Shri Ajit Singh Sarhadi: 

I Shri Vidya Charan Shukla:-
'784 I SIlrimati Mafida Ahmed: 

. ~ 8brI Bameshwar Tantia: l' 8hrI P. J[. »eo: 
Sari Vasudevan Nair: 
Shri Nag! Reddy: 
Shri V. p. Nayar: 

Will the Minister of Commerce and: 
Industry be pleased to state: 

(a) whether it is a fact that a pro-
posal to manufacture fertilizers with 
U.S. collaboration is under consider-
ation; and 

(b) the details of the proposal, if 
finalised? 

The Deputy Minister of C-ommere&-
and indUStry (Shri Satish Chandra): 
(a) and (b). It has been decided that 
during the Third Plan period, a limited 
number of fertilizer factories may be 
allowed to be set up by Indian firms 
in collaboration with foreign inves-
tors. Some Indian parties are ex-
ploring possibilities of financial 
participation by U.S. arms 
in such j oint ventures. Concrete pro-
posals will be considered on merits as 
and when applications are received 
tor issue of industrial licences. 

Claims of indian Evacuees from 
Burma 

*785. Shri Ajit Singh Sarhadi: Will 
the Prime M"mister be pleased to state: 

(a) whether it is a fact that Indian 
evacuees from Burma during Japanese 
occupation of Burma had been asked 
to eive their claims of loss. etc. te 




